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Green India Mission: Delails of area approved for afforestation and corresponding
Junds released under GIM from FY 2015-16 to 2016-17

Sl State Amount Released Area
No. & in crore) (in hectares)
2015-16 2016-17 2015-16 2016-17
1. Andhra Pradesh - 1.06 - 881.00
2. Chhattisgarh 2339 17.39 20716.00 20716.00
3. Karnataka 1.06 0.87 760.00 760.00
4. Kerala 915 - 4978.00 -
5. Odisha 1.83 139 2177172 2177792
6. Punjab 6.12 - 3000.00 -
7. Uttarakhand 20.21 -- 7483.00 -
8. Manipur 8.35 -- 9906.00 --
9. Mizoram - 9.88 - 19643.00
Totar 70.09 30.59 49021.00 44178.00

Development of sewage system

T2351. DR. SANJAY SINH: Will the Minister of ENVIRONMENT, FOREST
AND CLIMATE CHANGE be pleased to state:

(a) whether the Ministry is developing sewage drainage system in various areas

of the country;

(b) the details and the number of cities in the country where the Ministry

proposes to establish sewage system and sewage treatment plants, State-wise;

(¢) whether any proposal for setting up of sewage system and sewage treatment

plants at Sultanpur city in Uttar Pradesh 1s pending with the Ministry; and
(dy 1if so, the details thereof and the action being taken thereon?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FOREST
AND CLIMATE CHANGE (SHRI ANIL MADHAV DAVE): (a) and (b) It is the
responsibility of the State Governments/concerned local bodies to develop the

sewerage system and create facilities for treatment of sewage being generated to

T Original notice of the question was received in Hindi.
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ensure that untreated sewage does not fall into the rivers and other water bodies,

thereby polluting them.

This Ministry has been supplementing the efforts of the State Governments in
abatement of pollution in identified stretches of various rivers under the National
River Conservation Plan (NRCP) and NGRBA (National Ganga River Basin Authority)
Programme, for implementation of projects on a cost sharing basis between the
Central and State Governments. Various pollution abatement schemes taken-up
under the programmes, inter-alia include interception and diversion of raw sewage,
construction of sewerage systems, setting up of sewage treatment plants, low cost
sanitation facilities, electric/improved wood crematoria and river front development.
The NGRBA Programme along with work of Ganga and its tributaries 1s with
Ministry of Water Resources, River Development and Ganga Rejuvenation (MoWR,
RD&GR) from 01.08.2014 onwards. The programmes of NRCP and NGRBA (ull
31.07.2014) have covered polluted stretches of 43 rivers in 200 towns spread over
21 States, at a sanctioned cost of T 12202.59 crore so far Sewage treatment capacity
of 5169 mld has been created so far under these two programmes. State-wise details
of sanctioned cost of works, towns covered and sewage treatment capacity created
so far under the NRCP and NGRBA (till 31.7.2014) programmes are given in the
Statement (See below).

(¢) and (d) In Sultanpur, Uttar Pradesh, 6 schemes for creation of sewerage
infrastructure, including setting up of Sewage Treatment Plants were completed n
1988 under Gomti Action Plan Phase-I (as a part of NRCP) at a cost of ¥ 4.34
crore with the creation of 5 mld of sewage treatment capacity. The work of river
Ganga and its tributaries, including river Gomti, is being handled by MoWR, RD&GR
wef. 01.08.2014.

Statement

State-wise details of sanctioned cost of works, towns covered and STP capacity
created under the National River Conservation Plan and National Ganga River
Basin Authority Programme (till 31.07.2014)

(As on  30.06.2016)

Sl State Number of  Sanctioned STP capacity created
No. towns cost of works n million litres
(¥ in crore) per day (mld)
1 2 3 4 5
1. Andhra Pradesh 1 21.79 30.00
2.  Bihar 14 1218.34 122.00

3. Jharkhand 12 103.12 0.00
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4. Gujarat 2 808.53 232.00
5. Goa 1 14.10 12.50
6. Karnataka 9 66.25 41.64
7. Maharashtra 8 1182.86 260.00
8. Madhya Pradesh 14 115.38 177.61
9. Odisha 5 92.74 48.00
10.  Punjab 18 774.43 634.20
11. Rajasthan 2 150.96 0.00
12, Telangana 4 345.72 621.46
13. Tamil Nadu 13 905.78 477.66
14. Delhi 1 670.32 165.00
15. Haryana 12 523.50 322.00
16. Uttar Pradesh 26 3083.14 1346.14
17. Uttarakhand 11 337.52 116.00
18. West Bengal 42 1500.77 55477
19. Kerala 1 18.45 0.00
20.  Sikkim 3 181.09 8.00
21. Nagaland 1 £2.80 0.00
Torar 200 12202.59 516898

Schemes for increasing forest resources

12352, SHRI VISHAMBHAR PRASAD NISHAD:

CH. SUKHRAM SINGH YADAV:

pleased to state:

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be

(a) the schemes being run by the Ministry to increase the forest resources in

the country and the extent of increase of forest cover during the last three years,

State-wise;

(b)y the quantum of funds provided to the Uttar Pradesh Government for various

schemes being run by the State regarding planting of trees for environmental

conservation; and

T Original notice of the question was received in Hindi.



